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T h irty  cwwpwiiaB during 1976-77 
and twelve companies during 1977-78 
were wotmd up by liquidation pro­
ceedings or struck off under Section 
560 of the Companies Act The possi­
bility of revival of these Companies 
appears remote The number of 
companies ot work in the State of 
Gujarat as on 31st March, 1978 was 
2410

There ar* provisions in the Com ­
panies A^t whi'-h enable the G o v­
ernment to keep a watch on the 
w orking of ihe companies including 
their development along right lines 
The Central G ove nment inspect the  
books of account of the companies 
under Section 209A directors 
where necessary sp u a l audit 
urdoi Sec ion 213A  and o id irs in- 
ve tigati m mt j 11 affairs of the 
compamc me* Section 237 as re- 
qui fd  Thr Cent al Government has 
al o powers undei Section 408 of the  
Comp ie<s A  t to appoint Govern- 
men director in companies in Older 
to prevent oppr ssion or m ismanage­
ment

The C ential Government has al33 
powers under the Industries (D eve­
lopment and Regulation) Act, 1961 
to takc over the managemen of in-  
dustnal undertakings if it is satisfied 
that the undert iking is being m anag­
ed m a manner highly detnm enti] o 
the interpsts of the industry or to the  
public inteiest During the yeaj 1877 
the m anagtm cn of two industrial 
undertaking, were lik e n  ovei by  the 
Central G o ven m en t in G ujaiat voider 
this Act
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